< OFFICE OF THE CHIEF COMMISSIONER OF CENTRAL EXCISE, MUMBAI ZONE-I
. NEW CENTRAL EXCISE BLDG, 115, M. K. ROAD, CHURCHGATE, MUMBAI-20

TRADE NOTICE NO.01/2017-Central Tax
Subject :- Jurisdiction of Central Tax Commissionerates, Divisions and Ranges.

In exercise of powers under Section 3 read with Section 5 of the Central Goods and Services
Tax Act, 2017 (12 of 2017) and Section 3 of the Integrated Goods and Services Tax Act, 2017 (13 of
2017), vide Notification No.2/2017-Central Tax dated 19* June, 2017, the Central Board of Excise and
Customs has appointed-
(a) Principal Chief Commissioner of Central Tax, Mumbai,
(b) Principal Commissioners of Central Tax, Mumbai,
(c) Commissioners of Central Tax, Mumbai,
(d) Additional Commissioners of Central Tax, Mumbai,
(e) Joint Commissioners of Central Tax, Mumbai,
(f) Deputy Commissioners of Central Tax, Mumbai,
(9) Assistant Commissioners of Central Tax, Mumbai,
(h) Commissioners of Central Tax (Audit), Mumbai,
(i) Commissioners of Central Tax (Appeals), Mumbai,
(j) Additional Commissioners of Central Tax (Appeals), Mumbai,
and the Central Tax officers sub-ordinate to them and vested them with all the powers under both the
aforesaid Acts and the Rules made thereunder with respect to the jurisdiction specified in the Tables
given below.

2. Further, vide said Notification No.2/2017-Central Tax dated 19t June, 2017,
l. the Principal Chief Commissioner of Central Tax, Mumbai, as specified in Column (2) of Table-I
given below, has been vested with the territorial jurisdiction over the-

(@) Principal Commissioners of Central Tax, Mumbai or the Commissioners of Central Tax,
Mumbai, as the case may be, specified in corresponding entry in column (3) of Table-
given below;

(b) Commissioners of Cenlral Tax (Appeals), Mumbai specified in corresponding entry in
column (4) of the said table;

(c) Commissioners of Central Tax (Audit), Mumbai specified in corresponding entry in
column (5) of the said table;

Il. The Principal Commissioners of Central Tax, Mumbai or the Commissioners of Central Tax,
Mumbai, as the case may be, specified in column (2) of Table-ll given below and the Central Tax
Officers subordinate to them, are hereby vested with the jurisdiction specified in the corresponding
entry in column (3) of the said table.

M. The Commissioners of Central Tax (Appeals) and Additional Commissioners of Central Tax
(Appeals), specified in column (2) of Table-lll given below and the Central Tax Officers subordinate to
them are hereby vested with the territorial jurisdiction of the Principal Commissioners of Central Tax,
Mumbai or the Commissioners of Central Tax, Mumbai, as the case may be, specified in the
corresponding entry in column (3) of the said table.
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V.

The Commissioners of Central Tax (Audi
the Central Tax Officers sub-ordinate to them are
Principal Commissioners of Central Tax, Mumbai or

2

case may be, specified in the corresponding entry in

Jurisdiction of Principal Chief Commissioner of Central Tax,
Commissioners | Commissioners of Central Tax,
(Appeals), Additional Commissioners of Central Tax (Appeals),

t), specified in column (2)

TABLE-I

Central Tax (Audit), Mumbai .

of Table-IV given below and
hereby vested with the territorial jurisdiction of the
the Commissioners of Central Tax, Mumbai, as the
column (3) of the said table.

Mumbai in terms of Principal
Mumbai, Commissioners of Central Tax
Mumbai and Commissioners of
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Commissioner (Appeals

ﬂ Principal ~ Chief Jurisdiction of Principal Jurisdiction of Principal Jurisdiction of
No. | Commissioner of | Chief Commissioner of | Chief Commissioner of Principal Chief
Central Tax Central Tax in terms of | Central Tax in terms of | Commissioner of
Principal Commissioner/ | Commissioner Central Tax in terms
Commissioner of Central (Appeals) and | of Commissioner
Tax Additional (Audit)
Commissioner
(Appeals)
(1) (2) @) (4) (5)
F Principal  Chief | Principal Commissioner | Commissioner Commissioner
Commissioner, Mumbai South (Appeals 1) Mumbai and | (Audit I) Mumbai
Mumbai Additional

) Mumbai
Principal  Commissioner Commissioner Commissioner
Mumbai East (Appeals Il) Mumbai (Audit Il) Mumbai
Commissioner  Mumbai | and Additional
Central Commissioner (Appeals
1) Mumbai
Commissioner  Mumbai Commissioner Commissioner
West (Appeals ll) Mumbai | (Audit Ill) Mumbai
Commissioner Palghar and Additional
Commissioner (Appeals
IIf) Mumbai
Commissioner Raigarh Commissioner Commissioner
Commissioner Navi | (Appeals) Raigarh and (Audit) Raigarh
Mumbai Additional
Commissioner Belapur Commissioner
(Appeals) Raigarh
"Commissioner Thane Commissioner Commissioner
Commissioner Thane Rural | (Appeals) Thane and (Audit) Thane
Commissioner Bhiwandi Additional
Commissioner
(Appeals) Thane

www.taxguru.in




TABLE-Il

Territorial jurisdiction of Principal Commissioner /| Commissioner of Central Tax, Mumbai

Sr.No. | Principal Commissioner/ Territorial Jurisdiction
’ Commissioner of Central
Tax ‘
(1) (2 3)
1 Mumbai East The areas falling under following Pin codes: 400019, 400022, 400024,

400029, 400031, 400037, 400041, 400051, 400059, 400060, 400063,
400065, 400069, 400070, 400072, 400077, 400084, 400086, 400089,
400093, 400096, 400097, 400098 and 400099 in the state of
Maharashtra.
2 Mumbai South The areas falling under following Pin codes: 400001, 400002, 400004 to
400007, 400020, 400021, 400023, 400032, 400035, 400036, 400038 and
400039 in the state of Maharashtra.
The continental shelf and exclusive economic zone contiguous to the
western coast of India.
Explanation: The westem coast of India refers to the coast adjacent the
states or Union Termitories, as the case may be, of Gujarat, Maharashtra,
Goa, Daman and Diu, Kamataka, Kerala and Lakshadweep..
The areas falling under following Pin codes: 400003, 400008 to 400018,
400025 to 400028, 400030, 400033 and 400034 in the state of
Maharashtra.
The areas falling under following Pin codes: 400040, 400047 to 400050,
400052 1o 400058, 400061,400062, 400064, 400090, 400095, 400102,
4 Mumbai West 400104 .3"‘? 400105 in the state of Maharashtra. - _

The temitorial waters and the seabed and sub soil underying such waters
* | from where the nearest point of the appropriate baseline is located in the

state of Maharashtra
The areas falling under following Pin codes: 400607, 400608, 400615,

401204, 421101, 421302, 421305, 421308, 421311 and 421312 in the

state of Maharashtra.

6 Thane The areas falling under following Pin codes: 400066, 400067, 400068,
400091, 400092, 400101, 400103, 400601, 400602, 400604, 400605,

" | 400606, 400609, 400610, 400613, 400616, 401101 and 401104 to

401107 in the state of Maharashtra.
The areas falling under following Pin codes: 421001.to 421005, 421102,

421103, 421201 to 421206, 421301, 421303, 421304, 421306, 421401 to
7 | Thane Rural 421403, 421501 to 421506 and 421601 to 421605 in the state of

Maharashtra.
The areas falling under following Pin codes: 402101 to 402118, 402120,

402122, 402125, 402126, 402201 to 402210, 402301 to 402309, 402401

3 Mumbai Central

5 Bhiwandi

8 | Raigah ‘o 402406, 410101, 410102, 410201 to 410212, 410216 to 410222 and
415213 in the state of Maharashtra.
The areas falling under following Pin codes: 400614, 400701 to 400707,

9 | Belapur 400709 and 400710 in the state of Maharashtra.

The areas falling under following Pin codes: 401102, 401103, 401201 to
401203, 401205 to 401210, 401301 to 401306, 401401 to 401407,
10| Paighar | 401501 to 401506, 401601 to 401610 and 401701 to 401703 in the state
of Maharashtra.
| | —————""The areas falling under following Pin codes: 400042, 400043, 400048,
400071, 400073 to 400076, 400078 to 400083, 400085, 400087, 400088,

" 11 | Navi Mumbai 400094 400603, 400611, 400612 and 400708 in the state of

|

| Maharashtra.
I

I

I TP
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TABLE-lIl

Jurisdiction of Commissioner of Central Tax (Appeals), Mumbai and Additional Commissioner
of Central Tax (Appeals), Mumbai

| Sr.No. \ Commissioners of Central Tax | Jurisdiction in terms of Principal Commissioner or 1
\ | (Appeals), Mumbai and Additional | Commissioner of Central Tax, Mumbai 1
! Commissioner of Central Tax !

) \ (Appeals), Mumbai | - I
l\ (2) ) ———
I |

Q) @
|1 Appeals | Mumbai South
2 Appeals |l Mumbai East, Mumbai Central |
3 Appeals Il Mumbai West, Palghar a
4 Appeals Raigarh Raigarh, Navi Mumbai, Befapur |
L5 ~ Appeals Thane ~ | Thane, ThaneRural Bhiwandi
TABLE-IV

Jurisdiction of Commissioner of Central Tax (Audit), Mumbai

The jurisdiction of the respective Divisions and Ranges is annexed hereto as Annexure-A;

Sr. No. Commissioners of Central Tax Jurisdiction in terms of Principal Commissioner or
C (Audit), Mumbai Commissioner of Central Tax, Mumbai |
() @ () ]
[ 1 Audit | Mumbai South |
‘ 2 Audit Il | Mumbai East, Mumbai Central ,

3 Audit 1 ? Mumbai West, Palghar '
}ﬁ 4 Audit Raigarh Raigarh, Navi Mumbai, Belapur
5 Audit Thane ‘ Thane, Thane Rural, Bhiwandi
3.
4,

This Trade Notice shall come into force on the 227 day of June, 2017.

5. All the concerned Trade Associations and Chambers of Commerce and Industries are
requested to bring the contents of this Trade Notice to the notice of their members and constituents, for
necessary guidance.

(S. C. Varshne
Chief Commissioﬁerx\ \ (‘ \—}"f

Central Excise, Mumbai Zone-I
F.No: 11/39-17/GST/CCOMCX-112017/
Mumbai, the  June, 2017

Encl - As above (AnnexureA)

Coptto:-(i)  Aspermai
(i)  The Secretay, CB.E.C., New Delhi.
(i) D.G.Inspecion Excise and Customs, New Delhi.
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(iv)  Commissioner, C.Ex., Mumbai-l, Il, Ill, IV, Thane-], Thane-Il, Belapur, Raigad, Audit Mumbai-|
& Appeals Mumbai-l , Audit Mumbai-ll & Appeals. Mumbai-ll
y (v)  Commissioner of Service Tax-l, II, lll, IV, V, VI, VII, STAudit-1, II, Ill and ST Appeals

/ (vi)  The Chief Vigilance Officer, C.B.E.C., New Delhi.
/ (vii)  ADG (Inspection), W.R.U., Mumbai.

(viii) Additional Director General, Central Excise Intelligence, Regional Unit, Mumbai.
(ix)  CE.R.A. Mumbai.

CENTAX Publications Pvt. Ltd., 1512-B, Bhishma Pitamah Marg, New Delhi.
xi)  Central Excise Bar Association, Mumbai.

(xii)  Director General of Service Tax, Mumbai.

(xiii)  Staff Associations, Mumbai.
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ANNEXURE -A TO TRADE NOTICE NO.01/2017-Central Tax

The territorial jurisdiction of the respective Divisions and Ranges would be as below :-

Jurisdiction |
(areas falling

Division under Ranges
f°"35”&22ﬂfﬁ Arsion Eention&i in column (d)
(d) (e)

urisdiction over the taxpayers whose name starts with
Iphabets mentioned below within the area covered by the
ivision in column (c) in the entire jurisdiction of that

I

Mumbai East Commissionerate will consist of 10 Divisions and 50 Ranges.

\ Range-| AD
Range-Il EH o
Division | 2888123 Range-lll M .
Range-IV N-R -
Range-V SZ B
400024 Range-| AD -
Division- 400031 Range-Il EH
i 400037 Range-ll I-M ]
400070 Range-IV N-R o
400089 Range-V S-Z -
Range-| ~___AD o
it 400029 Range-Il E-H
D""ﬁl“’“' 400098 Rangel | ™ -
400099 Range-IV - N-R o
Range-V 8z R
Range-| A-D -
Division- | 400051 |—oondey EH —
N 400041 Range-lll M
Range-IV N-R -
Range-V Sz B
Range-l A-D _‘
Division- Rarge: £ =
v 400059 Range-lll I-M -
Range-1V N-R
4 MUMBAI- Range-V S-Z
EAST ° Range-| A-D
Division 400060 Range-l E-H
Vi 400065 Range-lll I-M
400069 Range-1IV N-R
Range-V S-Z
Range-| A-D
Division- | 400063 | —nende =
Vil 400097 e L
Range-lV N-R
Range-V S-Z
Range-| A-D
- Range-ll E-H
Division- | 400072 | Rangell M
Range-V N-R
Range-V S-Z B
. Range-i A-D
L 400077 Range-ll E-H
Division- |  4no084 [ Range-li M
i 400086 | RangelV NR
Range-V §-Z
I Range-| A-D
DIVI;IOH- 400093 rf:angehll E-H
400096 ange-lll I-M
#H Range-IV N-R o
Range-V S-Z q
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Explanation: The western co
se may be, of Gujarat, Mah

* The continental shelf and exclusive economic zone contiguous to the western coast of India.

l W (il:g:glg:ﬁ: Uurisdiction over the taxpayers whose name starts with
.y g . e
Sr. Commissionery .o d alphabets mentioned below within the area covered by the
No te wision s Ranges Division in column (c) in the entire jurisdiction of that
following pin L ) ; J
codes) division mentioned in column (d) S
/ (@ | (b) (© (d) (e) ) —
. Mumbai South Commissionerate will consist of 10 Divisionsand S0 Ranges.
/ I Range-l A-D I
Range-l| EH I
Division| | SBU™ Range-Ill I-M ]
Range-1V N-R =
Range-V S-Z ]
Range-| A-D
——_— Rangel 2
I 400001 Range-Ill I-M ]
Range-IV N-R ) ]
Range-V S-Z -
Range-! A-D
. Range-ll E-H '
Division- | 400002 [ Rangell M ]
Range-IV N-R f
Range-V S-Z
Range-| A-D |
Division- Rangel . j‘
v 400004 Range-Ill |-M
Range-1V N-R ;
Range-V Sz |
Range-| A-D
Division- | 400005 23"9&" E
v 400038 ange-|ll I-M ‘
Range-|V N-R |
2 MUMBAI Range-V S-Z |
SOUTH Range-| A-D |
Division BN Eh ‘
Vi 400007 Range-lll I-M ‘
Range-IV N-R |
Range-V S-Z
Range-l A-D
Division- bl e
Vil 400020 Range-lll I-M
Range-IV N-R
Range-V S-Z
Range-| A-D
Division- | 400021 oS EH
Vil 400032 Lt kM
Range-lV N-R
Range-V S-Z
Range-| A-D
Division- | 400023 [—romder Bl
IX 400039 ange-lil I-M
Range-IV N-R
Range-V 3z
Range- A-D
Division- 400006 Range-ll E-H
X 400035 Range-lll I-M
i 400036 Range-1V N-R
Range-V Sz ﬂ

ast of India refers to the coast adjacent the states or Union Territories, as the \

arashtra, Goa, Daman and Diu, Karnataka, Kerala and Lakshadweep.

| &
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I Jurisdiction o ] ' o
: (areas falling Uurisdiction over the taxpayers whose name starts with
Sr. Commissionera ~: .. alphabets mentioned below within the area covered by the
/ | Division under Ranges de ; e
No te following pin Division in column (c) in the entire jurisdiction of that
// codes) division mentioned in column (d) )
/ @ b ©) (d) ) a
Mumbai Central Commissionerate will consist of 10 Divisions and 52 Ranges.
Range-| A
Range-| -
400003 Range-lll GJ . _
Division-l | 400009 Range-IV K-P B
Range-V Q-S
Range-VI T-Z -
Range-| A-D
400008 Range-ll E-H -
DIMISION | 400011 [ Rangel M |
Range-lV N-R 5
) Range-V Sz
400013 Range-| AD |
Division- Rapedl =4 -
i Range-Ill I-M
Range-IV N-R B
Range-V S-Z
Range-l A-D
G Range-|| E-H
D'Vi&'o"' iggg;g Range-lll M B
Range-IV N-R N
Range-V Sz
Range-| A-C S
Range-l D-F
Division- 400012 Range-lll G-J
v 400015 ™ RangeV KP |
MUMBAI 400033 9
3 NTRAL Range-V Q-S
CE Range-VI T-Z
Range-| A-D o
Division- | 400014 (—Fnde-t EH —
Vi 400028 L L —
Range-1V N-R
Range-V sz ) B
Range-| A-D
Division- | 400016 |—Fonde- =
Vil 400017 ange- -
Range-IV N-R
Range-V SZ -
Range-| A-D
Division- | 400018 Sa"gel'l', m
Vil 400030 ange- :
Range-IV N-R
) Range-V S-Z
Range-l A-D
.. Range-ll E-H
D""&““‘ 400025 | Rangel M
Range-IV N-R
Range-V S-Z
Range-| A-D
Dwi;ion- 400026 ]F;ange-llll| E-H
400034 ange- I-M
#H Range-lV N-R
Range-V S-Z
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" Jurisdiction i s _ -
\ a (areas falling Uurisdiction over the taxpayers whose name starts with
Sr. Commissioner Divisi ~ @lphabets mentioned below within the area covered by the
ivision under Ranges b : it )
; No le following pin D'|v.15.10n in column (c) in the entire jurisdiction of that
/.r b | codes) | division mentioned in column (d)
/' @1l () (o) (d). _(e) (f)
Mumbai West Commissionerate will consist of 10 Divisions and 50 Ranges.
Range-| A-D
Division | 400040 Range-Il E-H
o 400050 Range-1ll I-M
Range-IV N-R
] Range-V 5-Z
aowy |2, to
Division- | 400048 o i =
I 400049 sange
400105 ~Range-IV N-R
s _ Range-V 5Z
| Ranged | AD
Division- Dt 2l '
sl 400053 | Rangelll | - M l
_Range-lV_ | - N-R !
| RangeV ) ~ sz ‘
__Ranged | R A-D |
Division- Range-ll | o _EH - j
v 400052 Range-ll | M ) |
Range-IV ) ~ NR |
Range-V . «
Range-| A-D |
Range-ll E-H |
D"";"’"' 400054 | Rangedll M - ]
Range-IV _ NR . ‘
MUMBAI Range-V 57 . l
4 WEST Range-| AD
Range-|| E-H \
Division 400055 Range—ﬂl I-M T o ‘
Vi 400057 Range-IV N-h B - :
Range-V 8-z .
Range-| AD - \
Division- | 400056 gang&tl = '
i | 4o00sg | —Rengedd ) -
Range-IV N-R
Range-V Sz -
Range-| A-D o
Division- | 400061 | —Lond Bl
VIl 400102 el i
Range-IV N-R
Range-V S-Z
Range-| A-D
i Division- 400062 Range-Il E-H )
{ IX 400090 Range-lll I-M
) 400104 Range-IV N-R
| . Range-V S-Z
E Range-| A-D |
| Dlvn)s(lon- 400064 Range-ll E-H )
f 400095 Range-lll I-M
| # Range-IV NR -
[ Range-V S-Z
i * The territorial waters and the seabed and sub soil underlying such waters from where the nearest point of the
! | appropriate baseline is located in the state of Maharashtra
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I/.
// " Junsdicton | Uunsdicton over the taxpayers whose nameo
/ ) {areas falling] starts with aiphabets mentioned twa w'fh"l?_ |
> Commssanerate Drasion under Ranges  Ihe area covered by the Dvison in uO*U-'.’ ' ‘;‘f) |
; following pin| the ent 7@ junsdiction of that Gvsion mentioned f
B codes) | _In column (d) ) , ) _
@) o [ @ [ @ | © | N - -:
Bhiwandi Commissionerate will consist of § Divisions and 25 Ranges.
| Range- AD ‘,
| Range-ll E-H
. 400607 | : — 1
| Division| 400608 Range-lli M ;
400615 ! 1 - ) |
J | Range-IV N-R
1 = N : &
[ | Range-V Sz
[ i Range-l AD
| - .
“ Range-I| E-H
i Division-il 401204 Range-1ll -M
i Range-1V N-R
| e ————
:‘ Range-V S-2
! [
{ : | _Ranged AD
5 Range- EH
I . 421101 T o
- BHIWAN sion-lll
| o B g | Ramedt |
_Range-lv N-R
- | Ranga-V S-2
! - - -
4 F | --_W.*_ﬁ_ AD
Range-l EH -
f Division-IV 421302 Range-ill M .
E | Range-IV N-R
Lo ki 52
l S ——
Range-| A-D
r I T e
| Ovisiony | 421305 |9 EH
P 421308 | Range-ll
P ¥4 J-
| 421311 M
Range-1V N-R
e Range-V 52
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Thane Commissionerate will consist of § Divisions and 35 Ranges e
400066 " Rooe G-
Division | 400063 ——— =
Range-Y -~
CERREN T-Z
Division-ll 400057 E— >
Division-ill 200 = =
4000sT Range-! GJ
e A000% =
Division-T¥ -:‘:(L.’f‘ Range 1V <5
L nlie)
Range-V G-S
Range-¥l T-Z
Range-! A-C
401101 Range-il o+
40114 Range-1l G-
Division V 401105 = N =
401106 | Nenge” -
401107 Range-V QS

i

400601

A= | -
!

oy

400602

Range-l

)

1

L0604
A00R05

Range-li

-:()

400606

Range-1/

oy
o

400608

Range-V

[N

)

400610
400613
400618

Range-V1

b

™~
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Junsdiction urisdiction over the tax'béyers@ﬁofs'é né_rﬁ{a
Sr (areas falling tarts with alphabets mentioned below within
§ No Commissionerate Division under Ranges  the area covered by the Division in columh (c)in
/ following pin khe entire jurisdiction of that division mentioned
/ - : _codes) | ncoumn(d)
@) (5) @ | ( ) UM
Thane Rural Commissionerate will consist of 6 Divisions and 30 Ranges.
421002 | Range- il
! 421003 Range-lI E-H
‘ @ . 421004 .
| Division | 421005 Range-lll -M
| 421102 | Range-IV N-R
i\ 421103 Range-V S-Z
1 J 421001 Range-| A-D
‘: 421303 Range-|l E-H
s 421304
| Division-Il 421306 Range-Ill -M -
1 421401 Range-IV N-R
| 421402 Range_v S-Z
Range-| A-D
421403
421201 Range-| E-H
Division-lll 421202 Range-l| [-M
421203
421204 Range-IV N-R
Range-V S-Z
7 | THANE RURAL
421205 Range-l A-D
421206 Range-Il E-H
i 421503 :
Division-IV 421501 Range-lll I-M
421502 Range-1V N-R
421504 Range-V S-Z
Range-| A-D
421505 | Range-l s
Division-V 421506 Range-lI| I-M
421301 Range-IV NR =]
Range-V ¥ |
Range-| A-D
iy Range-I| E-H
Divisionv1 | 421602
421603 Range-llI I-M
## 421604 Range-IV N ===
421605 g i o
Range-V S-Z
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-’l’ adlln JRRES Jurisdiction ovar tho Laepayors whose name starts |
,r/ R Eamiiasicrmmily Divis Jurlsdiction {arsas wuh.|I|)||.|Iml'.umnlu»lnf*'l""I'J‘N walhin the aro: \
/. No | Commissionorale vision l.n[llng] l.lll(ht[ Rangos [ red by the Division in columin (¢)1n tho et
/ following pin codes) wisdiclion of that division montioned n colmn (4)
(a) (b) (c) (d) (0) U |
Raigarh Commissionerate will consist of 6 Divisions and 36 Ranges. :
402101, 402102, | Range! AC i
402103, 402105, | Range-l D F
402110, 402113, , G
Range- Il i
Division! | 402114, 402115, |- enee =3
402122, 402001, | RangeV ,
402307, 402402, Range-V Q5
402403, 402404 | Rango-V! 12
A Range-| AC
402104, 402120, | Range-l 2u
Divisiondl | 402302,402303, 1 Range-/l G-J
402305, 402306, | Range-lV K-p
402309 Rango-V as
I B & Range-VI -z
Bange-l A-C
402109, 402111, Range-I| _ D-F
402112,402116, | Rangelll ' G-J
Division-Ill | 402117, 402118, ] e
402202 402401, | RangeV. |
415213 | RangeV | Qs :
RangeVI | T-Z
8 | RAIGARH 402106, 402108, | Range-| AC
402125 402126, [ mo 1 S SEE—
; . ; D-
102201, 402203, | —ranoedl { s
Divisiondv | 402204, 402207, | Rangewt | &
A 402208, 402209, | Range-IV K-P
402210,40204, [ Rangev | as ]
402308, 402405, —
402406 Range-VI T-Z
402107,410101, | Range-| A-C , |
410102, 410201, Range-Il D-F
410202, 410203, | Rangell 1
DivisionV | 410204, 410205, | —enee ! O
410206, 410207, | _RengelV K-P ]
410216, 410220, | Range-V as
- 410221410222 [ Range-VI - 17
Range-| A-C
402205,410208, | Range D-F
) 410209, 410210
v - » | Range-l ;
Dvisa™ | 410211, 410212 ange 1| G
#0217, 410219, | Renge-lV K-P
| 410218, 402206 Range-V Q-S
Range-VI T-Z
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/.
’/’ \\ Jur isdiction Uurisdiction over the taxpayers whose name
/" ﬁ; Commissionerate Division (arej:dfgrlllng Ranges isr:?znasr:glgoﬂg?;dbg;slgzegﬁgiitu)r? l?:u\:'wtr? |(T:) I
following pin the entire jurisdiction of that division mentioned
(a o | @ ﬁ%(%jeiA — n column (d) 3
S Belapur Commissionerate will consist of 6 Divisions and 30 Ranges.
1 Rangel | AD
Range-l - : EH
Division! | 400614 | Ramgell | T
7Rraagg—l—\/ N-R
Range-V - . 3? o
Range-| - A_\Bl - i
T Rangel | EH
Divisiondl | 400703 | Range-ll | M ]
eV | NR o
" RangeV | sz
N Range-| I _Ai-a - “
CRangell | EH
Divisiondll | 400705 | Ramgell | o wm
Range-IV S )N-_Rli -
Range-V k—-—2‘>—_S-:Z_. S
? BERARER. T Range-| 4—‘:_ “AD -
400701 ___Rf’_“%‘“’_”r___f:i; -
Division-IV 400709 _Rige-_lll__ h—i_,ly_! -
400710 Range-IV N-R
| nange Y L
Range-V _d———f———gz— -
Range-| A-D
swor02 | Range! R
Division-V 400704 Range-lil - J‘Mr -
400707 Range-1V N-R
F—Enge-v Sz —-7_—
Range-I A-D i
Range-l eq
Divisien Y11 400106 gl | WM
73nge—lV N-R : I
L Range-V S-Z -
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lurisdiction over the taxpayers

whose name

isdicti ; i ithin the
trel Jurisdiction (areas starts with alphabets mentlongd below withi
ﬁd Commls:lonerat Division  falling under following|  Ranges ~ area covered by the Division in column (C)dlr:nthe
- pin codes) entire jurisdiction of that division mentione
column (d) e -
@l () (c) (d) @ I
.Palghar Commissionerate will consist of 6 Divisions and 36 Ranges. -
Range-| A-C o
401102, 401103, R m OF B
401201, 401202, ange- -
Division | 401203, 401205, Range-lll E ]
401206, 401207, | Range-lV K-P
Range-VI T-Z
Range-I A-C
: Range-l D-F ]
401301, 401302, Range-lll G-J
Division-ll | 401303, 401304, R v ’*—?—"
401305, 401306 | ~ange-
Range-V QS
Range-VI T-Z
Range-l A-C
401401, 401402, |_Range DF
Division- | 401403, 401404, | Range-lll G-J
]| 401405, 401406, Range-lv K-P
401407 Range-V QS
Range-VI 727
Range-| A-C
10 | PALGHAR Range-Il D-F
Division- 401501, 401502, Rangel G
v 401503, 401504, B m T
401505, 401506 ange- -
Range-V QS
Range-VI 1-Z
Range-| A-C
Range-Il D-F
_ 401601, 401602
' * | Range-lll 3
Division | 401603, 01604, 1— G-
401605,401606, Range-IV K-P
Range-V QS
Range-VI T-Z
Range-| AC
Range-ll D-F
401607 401608, | Range-ll G
Division- | 401609,401610, Range-IV K-P
vi 401701,401702, Range-V .
i 401703 : i
Range-V! T2
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i o urisdiction over the taxpayers whose name
Sr. |Commissionerat| . . . Jurisdiction (areas starts with alphabets mentioned below within the
No e Division  |falling under following| Ranges area covered by the Division in column (c) in the
pin codes) entire jurisdiction of that division mentioned in
column (d)
(@) (b) (©) (d) ©
Navi Mumbai Commissionerate will consist of 7 Divisions and 42 Ranges.
400043 Range* s
400046 Range—" D-F
Division | - 400071 Range-lll GJ
ivision 400073 Range IV KP
400074 as
400075 Range-v
Range-VI T-Z
“Ragel | A
Range-ll D-F
Division-ll 400042 Range-lll G-J
iiglon=E | - apoo7e Range-IV K-P
Range-V Q-S
Range-VI TZ
Range-| AC o
Range-ll D-F
bt I 400076 Range-l G-J
Division- 400087 Range-IV KP
Range-V Q-S
Range-VI T-Z
Range-l A-C
" NAVI 400080 Range-Il D-F
MUMBAI DivisiondV 400081 Range-lll G-
wision= 1 400082 Range-IV K-P
400603 Range-V QS
Range-VI T2
Range-| AC
Range-Il D-F
o 400079 Range-lli G-J
v
Division' V.| 400083 Range-IV K-P
Range-V Q-8
Range-VI T-Z
Range-! A-C
Range-ll D-F
400085 R i
Division-VI 400088 el G
. 400094 Range-1V K-P
Range-V Q-S
Range-VI T2
Range-1 A-C
. 400611
Dnvn\;;lilon- 400612 Range-ll D-F
400708 Range-lll G-
Range-IV K-P
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Range-V

## In case first wo Range-VI
rd of the name of the taxpayer does ?wt start with an alp

Division-X of
the concerned Central Tax Commissionerates of Mumbai Eas

N

Scanned by CamScanner

characters, like ;
number or special character (like 1, 2, 3 or @) all such taxpayers
t, Mumbai Wes

Commissionerate;

Mumbai Ce :

Concerned gter:tlrarle;::cg:s:ﬁ- PiViSion'V of Bhiwandi Central Tax

P : issionerates of Thane, Thane R i i
Division-VIl of Navi Mumbai Central Tax Commissionerat:e ural, Belapur, Palghar, Raigad respective

Qs
T-Z
habet, but be

have been assi
t, Mumbai South &

e

ng’sﬂWia other
gned to

Division-Vl of the
ly and
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